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24.5.93 

Present: None for the applicant. 

D1ef ects have not been removed. The 

applicant is directed to remove the defects within 

15 days of this order, failing which the registration 
I 

of this OA shall be deemed to have been declined 

't- without any further reference to this Bench. 

( O.P. na-J. ) MEMB~(A) 
.~.e~ 

1( GOPAL KR ISJiNA ) 
MEMBER (J). 
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